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=+, »-~, Transport policy

2981/ SHRI V. NARAYANASAMY:
Will the Ministey of SURFACE TRANS-
PORT be pleased to state-

(a) whethey Government propcse O
reconsider the transport policy to improve
the operationa| efficiency and to meet the
competitiveness:

1 .
(b) if so, what were the recommenda-

tions made by J.R.D, Taty Committee sind
what were the recommendations accepicd
"y Government; and ‘

(c) by when the new transpor: policy
is likely to be announced?

THE MINISTER OF STATE OF THE
<MINISTRY OF SURFACE TRANSPORT
. (SHRI RAJESH PILOT) : (a) to (c)

The informafion is being collected  and
~will ke jaid on the Table of the House.
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Hait of Kerala Express at Faridabad

2986. SHRI M. A, BABY: Will the
Minister of RAILWAYS be pleased to
State:

-(a) whethe, Government are consider-
ing the request to have 5 halt for the
Kerala Express in Faridabad, considering
the fact that lakhs of Keralites and South
Indian live and work in and around
Faridabad; and

(b) if so, by when the hait of this train
is going t, be effective and if not, the
reasong therefor ? ‘

THE DEPUTY MINISTER IN THE
MINISTHY OF RAILWAYS (SHRI
MAHABJR PRASAD): (a) No, Sir.
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(b) Being a long distance Superfast and
ty avoid inconvenience to through pas-
sengers, the halt js not considered justifi-
able,

Trajin Services between India and
Pakistan

2987. SHRI B. SATYANARAYAN
REDDY. Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether any agreement was signed
at o joint meeting of senior Railway offi-
cials of India and Pakistan to improve
train services between the twg countries;
and

(b) if so, what are the details thereof
and outcome of the meeting? . -

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD). (a) It was a ¢o-
ordination meeting at the end of which
agreed minutes were signed by Northern
Railway & Pakistap Railway ‘authorities,

(b) The followipg are some of the

maip agreed points:—

(i) 207|208 1P, Expresg presently
running to different sets of timings in
different partg of the vear wil] be run
to a common schedule taroughout the
year and the load of the train will be
increased to 14 bogies,

(ii) The question of increasing the
frequency os Attari Express from three
days 5 week at present to daily would
be examined,

(iii) The question of giving up the
present practice of cancelling train nos.
207|208 on the days pilgrim specials are
run would be examined, :

(iv) The clearance of parcels would
be expedited,

(v) Karachi City and Moradabad
woulg be addeq to the existing list of
stations 'for farough booking of Indo-
Pakistan traffic from an agreed date to
be notified.



